CA Nos. 2734 of 2012

| TEM NO. 101 COURT NO. 7 SECTION |V
[ PART- HEARD]
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
G vil Appeal No. 2734/ 2012
KHUB RAM Appel | ant ('s)
VERSUS
DALBI R SI NGH & ORS. Respondent ( s)

(Wth application for early hearing and dism ssal of appeal and
of fice report

W TH SLP(C) No. 15871/2012

[ MAHAVI R PRASAD V. DALBIR SINGH & ORS. ]

(Wth application for permission to file SLP and application for
condonation of delay in filing SLP and O fice Report)

Date : 16/04/2015 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA
HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Appellant(s) P.N. Msra, Sr. Adv.
Tarj eet Singh, Adv.
Satyendra Kumar, A O R
in SLP 15871 Paranjit Singh Patwalia, Sr. Adv.
Ashok K. Mahaj an, Adv.
For Respondent (s) Vi kas Si ngh, Sr. Adv.
Deepei ka Kalia, Adv.
Kapi sh Seth, Adv.
Aj ay Sharma, Adv.
For State Arun Bhardwaj, A A G
Moni ca CGusain, A OR
Sanj eev Tayal, Adv.
r M. Kamal Mhan Gupta, A QOr.

1595 55§53 33 333

Ms. Naresh Bakshi, A OR

UPON hearing counsel the Court made the follow ng

Signature Not Verified
ORDER

Digitally signed by
Kal yani Gupta
Date: 2015.04. 17
13:50: 45 I ST
Reason:

M. Patwalia, |earned senior counsel for the
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petitioner resuned his argunents at 10:40 A M and

concl uded at 11: 15 A M Ther eaf t er M. Ar un
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Bhardwaj , | earned Additional Advocate Ceneral for
t he State of Haryana  addressed t he Court for
fifteen minutes and then M. P.N Msra, |earned
seni or counsel for appellants nade his subni ssions
in rejoinder.
Hear i ng concl uded.

Judgment reserved.

[ KALYANI GUPTA] [ SHARDA KAPOOR]
COURT MASTER COURT MASTER



